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N.GO's Qffice gt
Cuddapeh (C.4.)
to the information with me, 16 per-
sons were injured and were taken to
hospital for treatment

With regard to ‘the return of nor-
malcy and peace, I hope my hon
friend would support me 1in Seeing
that normalcy and peace would
return soon 1 wish he had said so
categorically It would have helped
to clear some doubts Some students
are still not returning to their classes
1 would appeal to the students,
through this House and through vou
Sir to return to theiwr classes because
they would be needlesslv wasting a
yedr  Particularly when talks are
gong, on and the matter 15 beng
discussed thare 1s little point 1m their
Wwasling a vear

About the thefi im Mr Cr-lla
Suthaiuh Reddy's car that 15 my
mformation also There has been a
thett and enqgunies aie ~oing on into
it A< I caid erther I am holding
no brief fo1 anvbodv If anybody
hay ¢ ymmitted a crime or his done
anything wrong, he muast be punished
for 1 and he will be punished That
s why we bave instituted a judwaal
+nquiry  There 15 no gquestion of in-
stifuting an overall enquiry Regard-
g the CRP men m muft: if he lets
me know +bout any specific in-
cident I can look into 1t There can-
not be a gene1al charge

Ahout the compensation, I hnpe he
does not object 1o our giving the
NGOs a httle more because Gover-
ment has some 1esponsibihty towaids
its own employecs

SHRI C T DHANDAPANI I am
saymg Rs 2000 1s not enough The
amount should be enhanced for the
NGOs families as well as others

SHRI K C PANT About his
statement that the Government 1s not
cunsiderate with regard to loss ot
human Dives, I would Iike to protest
against that statement I have
already expressed my sympathies for
those who have suffered, most since-
Tely 1 would Like to remind him
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that even in Tamulnadu there have
been occasions when the police have
had to fire and human beings have
been killed There hag been criticism
of that, but such occasions do arise
While the Government must have
behaved with the restraint that 1s
expected of the police 1in such situa-
tions he will appreciate that there are
occasions when the police have to
resort to firing (Interruptions)

1250 hrs.
PAPERS LAID ON THE TABLE

ACCOUNTs AND AuDIT REpORT OF COM-
MISSIONER FOR THF PORT oF CALCUTTA
For 1970-71

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI RAJ
BAHADUR) I beg to lay on  the
Tiblt a copy of the Annual Accounts
(Hindi and Fnghsh versions) of the
Commussionels for the Port of Cu-
tuila for the ycar 1970-71 and the
Audit Repoit thereon

[Placed in Library See No LT-

4589/73)
SiaTFMENTS OF CBI1

THE MINISTER OF COMMERCE
(PRO™ D P CHATTOPADHYAYA)
I bc to liy on the Tahle a copy each
of the following statements (Hind:
and English versions) —

(1) Statement showing addiesses
of firms raided by the Cential
Bureau of Investigation on
17th February, 1973

Statement showing details of
preliminary enquries so far
registeted by the Central
Bureau of Investigation
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—

(3) Statement showing caseg re-
gistered by the Central
Bureau of Investigation as a
result of their investigation
in connection with rags scan-
dle

[Placed in Library See No
L.T-4590/73]
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